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Shri Braj Raj Singh: From the
answer of the hon. Minister it
appears that this is a question of
extracting the surplus wheat all over
the country. May I know what has
happened to the proposal of the
Ministry with regard to the appoint-
ment of the agricultural price fixa-
tion board so that the farmers could
be saved from the falling down of
prices?

Shri §. K. Patil: That does not
necessarily arise out of the main
question, except in a very distant
way.

Shri D. C. Sharma: May 1 know
what facilities the Central] Govern-
ment are offering to the Punjab Gov-
ernment so that they can dispose of
the surplus wheat at economic
prices?

Shri S, K. Patll: We are giving
them all manner of facilities wherever
they want to sell their wheat. Apart
from the removal of zonal restrictions
etc. we are allowing them to sell it
wherever they want to. Then, there
are slightly higher prices in Punjab,
in order that these stocks of wheat
that are with them could be sold.
We are allowing that. More than
that nothing could be done.

Navigation Faciiities in Rajasthan
Canal

+

Sari Ram Krishan Gupta:
568 Shri R. C. Majhi:
* ] Shrt Subodh Hansda:
{_ Shri Afit Singh Sarhadi:

Will the Minister of Irrigation and
Power be pleased to refer to the
reply given to Unstarred Question
No. 356 on the 18th November, 1960
and state:

(a) whether Government have
finally considered the navigation

facilities scheme in Rajasthan Canal;
and

(b) if so. what is the decision of
Covernment?
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The Deputy Minister of ILrrigation

and Power (Shri Hathi): (a) and
(b). The matter is still under
consideration.

Sardar Igbal Singh: In view of
the single lining of the canal at
present, may I know whether these
facilities also will be provided right
now along with the construction of
the canal, so that if a decision is
taken to make it navigable after-
wards, there will no necessary delay
and unnecessary expenditure?

Shri Hathi: Actually, that matter
is being considered now, from the
point of view of whether we should
make arrangements now itself so
that if in future it is decided that it
should be a navigable canal, we
should have so designed it that un-
necessary delays may not occur or
subsequent changes may not have to
be made.

Sardar Igbal Singh: May I know
whether it is a fact that jn regard to
the navigability of that canal, the
experts have stated in  their report
that it should have double coating?
Since the canal is now being con-
structed with only a single coating,
may I know how it is possible to
make it navigable afterwards with
this single coating?

Shri Hathi: Actually, these are
the pointy which are being consider-
ed. As for the report of the experts,
the hon. Member's information s
correct. These  are  the matters
which are being considered, as to
whether it should be a singlg lining
or double lining, up to what limit it
should be 0 and xo on. These are
the matters which are actually being
considered.

Shri Ram Krishan Gupta: May I
know whether Government are alse
considering the question of providing
navigation facilities from Kandla or
some other place also?

Shri Hathi: As I said, that is an
ides only. We have not yet investi-
gated further into that matter.
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Shri Harish Chandra Mathur: Do
1 understand that the designing of
the Rajasthan Canal has not been
finalised? If we are going to have
navigation, then, what is, the capacity
and what is the span and so on? What
is the broad nature of the plan?

Shri Hathl: The question is not
one of designing the canal. The
question is how it should be lined.
The capacily will remain the same.
Whether the lining will be single or
double, what the span of the bridge
should be and so on—these are the
details which arce being considered.
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